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( c) These are voluntary cultural orga-
nisations and as per rules for payment of 
grant-in-aid of the Delhi Administration 
to these institutions the grant-in-aid can be 

released to the extent of not exceeding 
50% of the amount of deficit assessed by 

the department on the basis of latest audi-

ted statement of accounts and the budget 
estimates fumished by the instit utions/ 

organi ations. A there is budget provision 
of Rs. 2.50 lakh fo r paym nt of grant-

in-aid to Voluntary Cultural am.I EJuca-
tiooal Organisa tions th e quantum of erant-' -
in-aid is a ses ed, keeping io view the 

availability of funds with the Delhi Admi-

nistration. 

(d) The grant- in-a id for 1970-80 was 
r duced from Rs. 18,000/- to Rs.13 ,370'-

in re pect of Gandharva Mahavidyalc1ya 
due to paucity of fund s. However. the 

grant-in-aid of Rs. :!0,000 / - wa re le.is ~d 

during 1980-81 keeping in vi w thP. imti-
tution 's deficit of Rs. 1.32,443/-. 

(e) This i du lo paucity of fund~. 
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nctrench1nent of Casual Workers under 
Chief Engineer (Construction), Northern 

RaiJway 

1742. SHRT KRISHNA PRAKASH 
TIWART: Will the Minister of RAILWAYS 
be plea ed LO sta te: 

(a) whether it ii; a fact th::it thousa nds 
of ca ual workers working continuously at 
various places since last two and a halt 
years on regular pay-sca les with tempo-
rary status under the Chi f Enoineer 
~Construction), Northern Railway a;e be-
rng re.trenched with effect from 14th 




